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Modernisation of Police Force

9246. SHRI K. P, SINGH DEO.: Will
the Minister of HOME AFFAIRS be
pleased to refer to the reply given to
Starred Question No. 37 on the 18th
February, 1981 regarding modernisa-
tion of police force and state;

(a) whether the views of the State
Governments with regard to their
needs have since been ascertained; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA): (a)
and (b). All the State Governments
have been requested to send to the
Ministry of Home Affairs perspective
plans of action for the ten years pe-
riod 1980—80 under the Scheme for
Modernisation of State Police Forces.
The same has so far been received
from Kerala, Manipur, Sikkim and
Uttar Pradesh. The requirements of
funds are of the ordFr of Rs. 1713.00
lakhs for Kerala, 272.34 lakhs for
S’kkim, Rs. 368.56 tor Manipur and
Rs. 2729.20 lakhs for Uttar Pradesh for
modernising their State Paolice Forces.
Perspective plans are awaited from
other States.

Meeting of Eastern Zonmal Council

9247. sSHR; K. P. SINGH DEO:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the Eastern Zonal Coun-
cil met recently;

(b) if so, the main recommendations
or decision reached at thls meeting;

(c) whether the Council discussed
and decided about special measures to
maintain law and order problem and
also to give a positive boost to the
economic upliftment of the Eastern
States; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS





